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EMPLOYMENT TO TRAINEES .OF THE
HANDMADE PAPER RESEARCH INSTITUTE,
PooNA

*329. SHri J. C. CHATTERJ1: Will the
Minister of COMMERCE AND INDUSTRY be
pleased to state:

(a) the number of persons who have so
far been trained in the Handmade Paper
Research Institute of Poona on the stipend
granted by the Khadi and Village Industries
Board and Khadi and Village Industries
Commission; and

(b) how many of them have so far been
employed in the Industry?

THE MINISTER op INDUSTRY (SHRI
MANUBHAI SHAH) : (a) 130 upto 31st March,
1959.

(b) 125 according to the information
available to the Khadi and Village Industries
Commission, Bombay.

TIBETAN REFUGEES IN BHUTAN

*334. SHrRlI M. H. SAMUEL: Will the
PRIME MINISTER be pleased to state:

(a) whether the Government of Bhutan
have requested the Government of India
regarding the settlement of Tibetan refugees
who are mtaying there; and

(b) if so, what action Government have
taken in the matter?

Tue DEPUTY MINISTER or EXTERNAL
AFFAIRS (SHRIMATI LAKSHMI MENON): (a)
Yes, Sir.

(b) The Government of Bhutan informed us
through our Political Cffl-cer that their limited
resources would make it difficult for them to
undertake the resettlement of large number of
Tibetan refugees in Bhutan. There are at
present a little over 1000 refugees in Bhutan
dispersed in a number of villages in east and
west Bhutan. The Government of Bhutan have
offerred employment for about 3,000 refugees
on road construction projects in Bhutan which
would take
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a few years to be completed. Those refugees
for whom employment cannot be found in
Bhutan would be resettled in India.

to Questions

TAKING OVER OF THE INDIA ELECTRIC
WORKS LTD. (BEHALA), CALCUTTA

*335. SHRI P. RAMAMURTI: Will the
Minister of COMMERCE AND INDUSTRY be
pleased to state:

(a) whether Government have
decided to take over the India Electric
Works Ltd. (Behala), Calcutta; and

(b) if so,
therefor?

what are the reasons

THE MINISTER oOfF INDUSTRY (SHRI
MANUBHAI SHAH): (a) and (b). In June, 1960
representations were received from the India
Electric Works Employees' Association and
the Government of West Bengal regarding the
mis-management in India Electric Works
Ltd., Calcutta. A Committee was appointed as
provided under the Industries Act to
investigate into the working of the factory. As
a result of the enquiry made by the Com-
mittee, it was found that the Company was
being managed in a manner detrimental to
public interest. The management of the
Company was taken over by the Central
Govem-ment from the 1lth July, 1960.

ASSISTANCE TOU.P.BY N.S.LG ANDS.T.C.

*338. SHrRI B. N. BHARGAVA: WiH the
Minister of COMMERCE AND INDUSTRY be
pleased to state:

(a) what assistance was given to
the Government of Uttar Pradesh by
the National Small Industries Corpo

ration and the State Trading Corpora-
ing during the last two yearg regard
ing import and distribution of raw
materials for the small scale indus
tries; and

(b) whether the
Uttar  Pradesh  have
depot for supply of
the State; if so, where?

Government  of
establised  any
raw material in
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Tus MINISTER ofF INDUSTRV (SHRI
MANUBHAI SHAH): (a) and (b). A statement is
laid on the Table ca the House.

STATEMENT
(a) The State Trading Corporation L'mited|
supplied to small units in U.P. 521 tons of]
Copper, 40 tons o/ Caustic Soda, 8,400 tons

[RAJYA SABHA]

of Soda Ash Light and 8,400 tons of
Soda Ash Heavy in 1958-59, while 4,b70
Ibs. of Camphor, 4 tons of Hydro-sulphite of
Soda, 40 tons of Caustic Soda, 8,400 tons of
Soda Ash Light, 8,400 tons of So

da Ash  Heavy, 876  tons
of Copper, 596 tons of Zinc and 88 tons of
Lead were supplied to  them in 1959-60.
The National Smal] Industries Corporation
Limited distributed to small  cycle
assemblers in  UP. imported cycle
components for Rs. 3°06 lakhs in 1958-59 and
for Rs. 5 lakhs in 1959-60.

(b) As per information received, U.P.
Government is considering opening of some
raw material depots.
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172, Samr NAWAB SINGH CHAU-
HAN: Will the Minister of Wonxs,
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to Questions
HOUSING AND SUPPLY  be pleased
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to state:

(a) whether the contracts which are made
by the Cen-ral Public Work* Department,
Printing and Stationery Department and the
Directorate General of Supplies and Disposals
relating to public works, printing, supply and
disposals, are made in Hmdi also; and

(b) if the reply to part (a) above be in the
negative, what are the reasons therefor and
whether Government propose to provide
contract forms in Hindi also for the conven-
ience of contractors?]
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tfTHE = MINISTER oF  WORKS,
HOUSING anD SUPPLY (SHri K. C.
REDDY): (a) No.

(b) (i) Until such time as Hindi il
introduced as the official language and the
entire staff is thoroughly familiar with Hindji,
it would be difficult to introduce Hindi
versions of invitations to tender, Conditions
of Contract or specifications etc.

(ii)) The General Conditions of Contract
and the various other forms used by the three
departments, being contractual documents, the
Hindi version has to be prepared and scru-
tinised by highly qual fled legal experts
possessing adequate knowledge of Hindi,
whxh is bound to take some time. A decision
has, however, been taken to translate into
Hindi the following documents used by the

Directorate  General of Supplies and
Disposals:

(1) BH forms;

(2) Invitation to tenders;

(3) General Conditions of Contract.

These forms, in the first instance, will be
used on a trial basis.]
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t [AGREEMENTS IN HINDI

173. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of WORKS, HOUSING AND
SUPPLY be pleased to state:

(a) the number of persons who have
been appointed by the Publication
Branch at various places as agents for
the sale of Government publications;

(b) whether there is any arrangement
whereby the agents who wish to make the
agreements in Hindi, can have the terms and
conditions of the agreements in Hindji;

(c) if so, with how many of them the
agency agreements have been made in Hindi;
and

(d) if the answer to part (b) above be in
the negative, what are the reasons therefor?]
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j [THE DEPUTY MINISTER or WORKS,
HOUSING anp SUPPLY (SHRI ANIL K.
CHANDA): (a) 396 firms have been appointed
as selling agents by the Publications Branch
so far.

(b) None at present.
(c) Does not arise.

(d) We have not switched over to Hindi
in the Publications Branch so far.]

translation




